
125 Written Answen                       [ 11 DEC. 1987 ] to Question 126  

The issue of appointing an Executive 
Director on a permanent basis is linked with 
the implementation of this recommendation. 

Test for recruitment in CPWD 

3754. SHRI THANGABAALU: WiU the 

Minister of URBAN DEVELOPMENT be 

pleased to state: 

(a) whether a test (Theory on 21st, 22nd 
and 23rd January, 1985) and Practical on 
(15th, 16tn, 13th, 28th 29th May and 3rd 
June, 1985) was held in Delhi zone foi- 
promotion from the post of 
Mistry/Operator/Fitter to the post of Sr. 
Mechanic/Air conditioning and Refrigeration, 
Division 1, C. P. W. D., New Delhi; 

(b) whether all the persons who qualified 
have been absorbed; if not the reasons 
therefor; 

(c) whether any new test is proposed to 
be held for recruitment to the post of Senior 
Mechanic; if so, the reasons therefor; and 

(d) the steps taken to absorb persons who 
qualified in 1985? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) Yes. 

(b)    to    (d) Till now, only those 
who qualified in the trade iest held in the 
earlier years, and who happen to be senior in 
the panel, could be absorbed. As per 
rules/orders, trade test is to be held every year 
in respect of all those who are eligible and 
such test cannot be deferred till they become 
due for promotion. This is hi order that those 
who do not pass the trade test in the first 
attemp be enabled to make special effort to 
pass the same well before they become due f°r 

consideration for promotion. Those who have 
qualified in the trade test held in the year 
1985, will be absorbed in their turn, as and 
when vacancies occur. 

 


